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Business Standard

SATURDAY, 7 FEBERUARY 2026

AHMEDABAD

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

BENGALLURU

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

BHOPAL

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

BHUBANESWAR

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

CHANDIGARH

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

CHENNAI

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

HYDERABAD

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

JAIPUR

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

KOCHI

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

KOLKATA

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

LUCKNOW

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

MUMEA|

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

NEW DELHI

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata




Business Standard

SATURDAY, 7 FEBERUARY 2026

PUNE

ADDENDUM TO
REVISED FORM G PUBLISHED ON 03.02.2026
INVITATION FOR EXPRESSION OF INTEREST FOR
BIL VYAPAR LIMITED (FORMERLY BINANI INDUSTRIES LIMITED)
ENGAGED IN BUSINESS OF MANAGEMENT CONSULTANCY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN/LLP No.

BIL Vyapar Limited (Formerly Binani Industries
Limited)

PAN NO.-AABCBO0S79M
CIN-L24117WB1962PLC025584

2. | Addressofthe registered office Registered office - 37/2, Chinar Park, New Town,
Rajarhat Main Road P.O - Hatiara, Kolkata -
7000157, West Bengal, India.
Corporate office - Mercantile Chambers 12, J.N.
Heredia Marg, Ballard Estate, Mumbai - 400001,
Maharashtra India

3. | URLofwebsite https://binaniindustries.com

4, | Details of place where majority of fixed assets | Corporate office - Mercantile Chambers 12, J.N.

are located Heredia Marg, Ballard Estate, Mumbai - 400001,

Maharashtra India

Other Location: Sarkar - I, Final Plot No. 522/3 of
T.P. Scheme No 3/5 (Varied) Moje Chhadavad,
Taluka City, District : Ahmedabad and Sub District
Ahmedabad - 3 (Memnagar)

5. |Installed capacity of main products/ services

The Company was engaged primarily in the
business of Management Consultancy.

Quantity and value of main products/ services
sold inlastfinancial year

As Perthe Financial Year 2024-2025

Quantity - NA

Value - Total Revenue-Rs. 0
Otherincome-Rs. 2,51,000

7. | Number of employees/ workmen

NIL

8. |Further details including last available|a, Last available financial statement (with
financial statements (with schedules) of two| schedules) of two years - Can be Obtained by
years, lists of creditors are available at URL: mailing at ibc.binani@gmail.com and also

available at website:

b. List of the Creditors available at the website of
IBBli.e.
https://ibbi.gov.in/claims/claim-
process/L24117WB1962PLC025584

9. | Eligibility for resolution applicants under section | Can be Obtained by mailing at:

25(2)(h) of the Code s available at URL: ibc.binani@gmail.com

10. |Lastdate for receiptof expression ofinterest |19.02.2026

11, | Date of issue of provisional list of prospective| 26.02.2026
resolution applicants

12. |Last date for submission of objections to|03.03.2026
provisional ist.

13. |Date of issue of final list of prospective|06.03.2026
resolution applicants

14. | Date of issue of information memorandum,|06.03.2026
evaluation matrix and request for resolution
plans o prospective resolution applicants

15. | Lastdate for submission of resolution plans | 07.04.2026

16. | Process email id to submit Expression of|ibc.binani@gmail.com
Interest

17. | Details of the corporate debtor's registration| NA
status as MSME

sD/-

Rachna Jhunjhunwala
Resolution Professional
BIL Vyapar Limited

(Formerly known as Binani Industries Limited)
IBBI/PA-001/IP-P00389/2017-18/10707

AFA Valid till 31.12.2026

Siddha Weston, 9 Weston Street, Suite No 134, Kolkata-700013
Correspondence email id: ibc.binani@gmail.com

Registered Email: egress.rac@gmail.com

Date: 07.02.2026
Place: Kolkata
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